
IIIGII COUITT OF JAMMU AND KASI{MIR AT SRINAGAR
:k*Jr

CORR[GENDUM

Please read Enrolment No.56/2016 dated 10.02.2016 instead of
5612014 issued vicle Provisional Notification No.B53 clated 15.02.2016

in l-avour of Ms. lLohini I(qjwal D/o sh. vliay Kumar Dogra R/o

I(antlharlru, Nagilrota Guiroo, Billawar, Kathua.

No. Datccl

l*n,,
(s. Jatiydeffil$ri)

Assistary( $cgistrar (L.P)

.$" ir
f byrv fol'lvardccl to the:-
I . I'l'incipal District &. ,sessions .ludge, I(athua.
2. Sccrclary. Bar Council o1'lndia. Ner,v Delhi
3. [Vlitu;tger. Govcrument Prcss, Srinagar lirr pLrblication in thc ncxt

issuc oI' (lovcrrrnrent Gazcttc
\. I)istrict Presidcnt Ilar Association, Katlrrra.

L_)-ltt cltargc l.l.l.C. Fligh (lourt o['.1&K Srinagar lbr uploacling un thc
vvctrsite

(r. Ms. l{ohini ltajr,val D/O Sh. Viiay l(unrar Dogra lt/O I(andharnu,
N;r,u.itt'ota Gujroo, I]illaivar. I(athua l'or ilrlilrmation.
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